[DIVISION BENCH-I]

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
SUPPLEMENTARY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Tuesday,25th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 10:30 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE

COURT NO: 1

HONOURABLE MR. JUSTICE N. UNNI KRISHNAN NAIR

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

12 WP(C)/5797/2023

CAVT. NO.08912/023,

13 WA/76/2024

CAVT. NO.00682/024,

14 WA/90/2024

15 WA/87/2025

WITH
LA.(Civil)/777/2025
in WA/87/2025

- PRONOUNCEMENT OF JUDGEMENT / ORDER -

EMPLOYEES STATE INSURANCE

CORPORATION AND 4 ORS
Versus

DR. KARABI KALITA AND ANR

THE STATE OF ASSAM AND ANR.
Versus
LOHORI DAS AND 3 OTHERS

UNION OF INDIA

Versus
SHRI LALCHHUANAWMA HRASHEL AND
759 OTHERS E

SRI PHOTICK CHANDRA NEOG ALIAS
PHATIK NEOG

Versus
THE STATE OF ASSAM

SRI PHOTICK CHANDRA NEOG ALIAS
PHATIK NEOG

Versus
THE STATE OF ASSAM

MR. P KALITA (P-5)
MR. K BAISHYA

MR. R MAZUMDAR
SC, EDU

MR. R K D CHOUDHURY
DY.S.G.I

MR. BHASKAR DUTTA,
SENIOR ADVOCATE
MR. SAILENDRA DEKA
MR JITENDRA DAS

MS L RONGPIPI

MR. BHASKAR DUTTA,
SENIOR ADVOCATE
MR. SAILENDRA DEKA
MR JITENDRA DAS

MS L RONGPIPI

MR R SHARMA

MR D DAS

MR R CHAKRAVORTY
MS. R. ENGJAIPI (r-1)
S RABHA (r-1)
DY.S.G.I.

FOR CAVEATOR

SC, RMSA

DR. B AHMED (R-1)

MR. P K ROYCHOUDHURY
(R-1)

MR. N HAQUE (R-1)

MR K UDDIN (R-1)

MR. A KAZAD (R-1)

MR M HUSSAIN (R-1)

MS. M D BORAH

FOR CAVEATOR

MR. S DAS, (R-1 to 760)

GA, ASSAM
SC, GHC

GA, ASSAM
SC, GHC
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010214232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010154512023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010279352023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053152025
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053162025

LEAVE NOTE OF ADVOCATES FOR 25/03/2025

1) MS. N M DEKA 12-02-2025 To  04-04-2025
2) MR. ) P SHARMA 08-03-2025 To  25-03-2025
3) MD. H BHUYAN 11-03-2025 To  30-04-2025
4) MR | RAFIQUE 14-03-2025 To  04-04-2025
5) MS. M M KOTOKY 17-03-2025 To  28-03-2025
6) MR. A K DAS 18-03-2025 To  01-05-2025
7) MR D BARUAH 20-03-2025 To  29-03-2025
8) MR. FIRUZ KHAN 20-03-2025 To  30-03-2025
9) MR. N ISLAM 24-03-2025 To  04-04-2025
10) MR. A THAKUR 21-03-2025 To  31-03-2025
11) MS. ] R THAKUR 21-03-2025 To  31-03-2025
12) MR | AHMED 27-03-2025 To  05-04-2025
13) MR. G KHANDELIA 23-03-2025 To  31-03-2025
14) MR. P K DEKA 24-03-2025 To  25-03-2025
15) MR. A LAL 24-03-2025 To  28-03-2025
16) MR D C K HAZARIKA 26-03-2025 To  29-03-2025
17) MR. S K SINHA 24-03-2025 To  27-03-2025
18) MR. A K PURKAYASTHA 25-03-2025 To  26-03-2025
19) MR. S SHARMA 25-03-2025 To  26-03-2025
20) MR. N ALAM 26-03-2025 To  04-04-2025
21) MR. M SARANIA 26-03-2025 To  26-03-2025
22) MR ] DAS 25-03-2025 To  31-03-2025
23) MR. A BHATTACHARYA 25-03-2025 To  25-03-2025
24) MR H Dey 26-03-2025 To 11-04-2025
25) MR. S SHARMA 27-03-2025 To  27-03-2025
26) MR. A K PURKAYASTHA 27-03-2025 To  27-03-2025
27) MR H DEY 26-03-2025 To  11-04-2025
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